10/31/25, 5:05 PM

Defective Register

Print

Defective Case Register from 2025-10-31 to 2025-10-31

e Advocate for Date of
SL.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.
1 D- E%AMSQII{\I TA 2025-10-|1. fathers name of the petitioner mentioned in
BLAPL/33431/2025 ROUTRAY 31 the cause title is not tally with Rejection order.
JUDHISTHIR 2025-10-
2 D-CMP/45059/2025 SAHOO 31 C. copy of annexure -1 not filed
D- RAJ KISHOR 2025-10-
3 WPCRL/33302/2025 |SWAIN 31 IT MAY BE REGISTERED AS CRLMP.
31-As per standing order the details of
D- 2025-10- victim/informant shall not be mentioned in the
4 BLAPL/33445/2025 KUMAR KASHYAP 31 petition.
1. Put up or S.R there after
b sursaKaTa s IZNDERTAKING FOR XON FLINGOF
BLAPL/33383/2025 DWIBEDI 31
1. P.S. case No. is not correctly mentioned in
6 D- AMIT PRASAD 2025-10- [the petition and prayer portion. 1. Annexure-1
BLAPL/33412/2025 BOSE 31 is not properly paginated i.e. page No.23
wanting
SUBHRANSU
7 D-WP(C)/44279/2025 BHUSAN §(1)25-10- {)ea%ilrelos.?;?’ 34 36 77 and 79 not neat and
MOHANTY gible.
3 D- PRIYA RANJAN  |2025-10- 1. Nomenclature not correctly furnished SI.
CRLMP/33461/2025 |SINGH 31 no.3 in Index.
o D- ANANGA KUMAR 1025-10- 1. fage milrl?impg of Annlf)zlurel 1 1? the Iridex
ABLAPL/33392/2025 OTTA 31 not correct. 2. Paragraph declaration no
correct.
10 D BITAS KUMAR |2025-10- i) page no. 11 not legible
ABLAPL/33506/2025|SWAIN 31 page no. gible.
NIRANJAN 2025-10- |Date 14-7-22 of R.S.D in index, not tally with
11 D-WP(C)/44476/2025 LENKA 31 Annex.?.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
12 D-WP(C)/44477/2025 NIRANJAN PANDA 2025-10-

-WP(C) 31 . code no. not mentioned in index.2title of
deponent not correct in declaration of
affidavit.

AYODHYA NATH |2025-10- .
13 D-WP(C)/43966/2025 LENKA 31 1.D.C.Fee Rs.10/- to be paid on V.Nama
ANANTA .
14 D-CRLA/32942/2025 NARAYAN 3(1)25-10- Pptt}lp/for SHR ?ﬁter reldzctmg the name of
PATTANAYAK victim/appellant from [.A.
15 D- ADV 2025-10- VERNACULAR and REFERENCE
CONTC/44778/2025 ’ 31 CERTIFICATE NOT FILED
AMITABH 2025-10-|.Receipt Showing Serv.copy To Vigilance not
16 D-WP(C)/44463/2025 MISHRA 31 Filed
LAXMAN 2025-10- .
17 D-EXP/35659/2025 PRADHAN 31 C. copy of impugned order not filed.
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AMITABH 2025-10- |.Receipt Showing Serv.copy To Vigilance not
18 D-WP(C)/44464/2025 MISHR A 31 Filed
AMITABH 2025-10-|.Receipt Showing Serv.copy To Vigilance not
19 D-WP(C)/44461/2025 MISHR A 31 Filed
20 D-WP(C)/44570/2025 GOKRULANANDA 2025-10- Date not correct in annexure -4 in para-19.
PADHI 31
SIDDHANT 2025-10-
21 D-WP(C)/44567/2025 SARANGI 31 Page no. 17 not neat
2 D- PRAYAS 2025-10- 1. Rejection order is not completely furnished.
BLAPL/33406/2025 MOHANTY 31 2. Annexure 2 is not attested
23 |D-WP(C)44797/2025[SANGRAM JENA 57" page nos. 56 to 61 and 78 not neat,
14-NOT PROPERLY INDEXED.
24 D- SUKANTA KUMAR|[2025-10-
CRLMC/33400/2025 MISHRA 31 1. Page no 28 to 31 not filed. 2. Page nos.69
and 70 not legible.
10-SUBJECT CODE NOT
BIBHUTI RANJAN |2025-10- FURNISHED/INCORRECTLY
25 D-WP(C)/44850/2025 MOHANTY 31 MENTIONED
10-SUBJECT CODE NOT
BIBHUTI RANJAN |2025-10- FURNISHED/INCORRECTLY
26 D-WP(C)/44848/2025 MOHANTY 31 MENTIONED
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED
DURGESH 2025-10- ’
27 D-WP(C)/44629/2025 NARAYAN RATH 31 ANNEXURES NOT FILED.
Welfare fund of rs.50 /- not paid.page no. 19
not neat
AMITABH 2025-10- |.Receipt Showing Serv.copy To Vigilance not
28 D-WP(C)/44466/2025 MISHR A 31 Filed.
29  |D-WP(C)/44013/2025[ISRAIL KHAN 3?25_10_ Page nos.24 to 26 not neat and legible.
30 D- ADV 2025-10- |AS per impugned or. dtd. 3-1-2025., all the
CONTC/44686/2025 ' 31 ops. not mentioned in the cause title
DEBENDRANATH [2025-10- .
31 D-WP(C)/44016/2025 MISRA 31 Page nos. 17 18 not neat and legible.
Annex-9 not properly page numbered as per
32 D-WP(C)/44001/2025 SOURAV SUMAN  2025-10- Index.2.Petitioner no.2 not executed in
BHUYAN 31
V.nama.
33 D- ADV 2025-10- |CAUSE TITLE OF W.P(C) NO. 8350/2025
CONTC/44552/2025 ’ 31 BE FILED THEN PUT UP FOR SR
34 D- SAYED 2025-10- 1. gariﬁraglfl‘fs‘ (riner.lttl(ine\ii ﬁ; the petltl?n is noi[
BLAPL/33210/2025 MUZAFFAR ALLI [31 lsl;rg;e de tdavit. . V. Rama 15 hot propetly
35 D- ADV 2025-10- |As per or.dtd.3-1-2025, all the ops. not
CONTC/44688/2025 ' 31 mentioned in the cause title
AMITABH 2025-10- |.Receipt Showing Serv.copy To Vigilance not
36 D-WP(C)/44462/2025 MISHR A 31 Filed.
37 D-WP(C)/44786/2025|JYOTIRMAYA 2025-10-|1.Page Nos.51 to 61 67 68 69 70 75 77 81 to
PRASAD BEHERA |31 91 291 to 294 333 390 to 393 397 to 399 401
to 419 426 428 to 430 432 to 434 437 to 440
442 to 452 454 to 456 467 to 475 499 to 500
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512 539 549 to 550 Are Not Legible And Page
Nos.476 to 482 Not Available.
38 D- SUDHANSU 2025-10-|1. BLAPL No. 7919 of 2021 appears to be
CRLMC/33327/2025 |SEKHAR DASH 31 wrong in Reference certificate
31-As per standing order the details of
D- 2025-10- Vic‘Fim/informant shall not be mentioned in the
39 CRLMC/33437/2025 ARIJEET MISHRA 31 petition.
1. Put up for SR after removal of defects.
DEVI PRASAD 2025-10- |, .
40 D-FA0/43470/2025 DASH 31 Period of Delay 6 days
DEBASHIS 2025-10- .
41 D-MATA/44447/2025 NANDA 31 not proper page mark in annex-1
b D ALOKKUNAR. zs-to [ Tetol Doy S oed gomd,
RPFAM/44692/2025 [MOHAPATRA 31 > DOINg 9E8
be correct
43 D- SACHIDANANDA [2025-10-|. H.C B.AM.W S Rs 50/- to be paid in
BLAPL/33341/2025 |PADHEE 31 V.Nama
D- CHIRANJEEV 2025-10-
4 ITRP(C)/44450/2025 BIDYABHUSHAN 131 prayer not proper, for further SR
SAPAN KUMAR  [2025-10- .
45 D-MATA/44869/2025 LENKA 31 good ground not furnished
D- PRASANTA 2025-10- . .
46 ABLAPL/32956/2005 KUMAR NANDA 31 Age of Pet. No.4 not mentioned in C.T.
1) Date of not correct in para -1 of the petition.
D- MANORANJAN  |2025-10- o1 .
47 BLAPL/33299/2005 |PADHY 31 .Name Of The F111.n‘g Advocate Not In Capital
Letters In The Petition
19-UNDERTAKING FOR NON FILING OF
BAMADEV 2025-10- TRANSLATED COPY NOT FILED
48 D-WP(C)/44155/2025 BARAL 31
Ground not mentioned in the petition copy.
6-RECEIPT SHOWING SERV.COPY TO
MADHAB LAL 2025-10- AG/CG/IT/CT/ETC.NOT FILED.
49 D-WP(C)/44528/2025 AGARWAL 31
1. Date of order not correctly furnished SI. no.
5 in Index and 4th line of the page no.6
11-NEAT,LEGIBLE ATTESTED
SHANTI PRAKASH|2025-10- ANNEXURES NOT FILED.
50 D-WP(C)/44225/2025 MOHANTY 31
Page 13 not found.
Period of Delay 31 days (I.A. for condonation
51 D-CRLA/33407/2025 ISASMITA NANDA 2025-10- of de!ay not ﬁlec}) 2.Tr1a} court case no. not
31 mentioned in being aggrieved para, 3.Date of
judgement wrongly furnished in ground para-I
Period of Delay 09 days ( I.A. not filed)
PRASANTA 2025-10-|2.Code Not correct 3.Grounds para not
>2 D-CRLA/32829/2025 KUMAR JENA 31 alphabetically marked.4. Date of order not
correct in being aggrieved.
D- 2025-10-|1. Paragraphs in the petition is not properly
>3 ABLAPL/33362/2025 DEBASIS BISWAL 31 serial numbered
PRAFULLA 2025-10- |Date of Copy of order vide annex-1 not tally
>4 D-WP(C)/43814/2025 KUMAR LENKA |31 with Index.
55 D- JYOTIRMAYA 2025-10- 1. Annexure 1 is not paginated
ABLAPL/33365/2025|SAHOO 31 -amexure 1 1s DOt paginated,
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11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
DESHA RANJAN  2025-10-|19-UNDERTAKING FOR NON FILING OF
36 [D-WR(C)/4313022025 p 7y 31 TRANSLATED COPY NOT FILED
Page 32 not neat
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
19-UNDERTAKING FOR NON FILING OF
KISHORE 2025-10- TRANSLATED COPY NOT FILED
57 D-WP(C)/43155/2025 CHANDRA 31
MOHANTY Page marking not proper in the Index.D.Fee
of Rs.20/- not paid in the affidavit.Date not
mentioned in the v.nama. Affidavit not proper
and also L. A.
Court Fee 6/ not paid 2. Code not
5 NaravAN - sto. [NDICATED 3 s grond vt i,
RPFAM/39502/2025 [PRASAD PARIJA 31 Annex-5 be correct at ook mark, annex-o No
proper, annex-4 in index not properly
mentioned and annex-6 also, further SR
Valuation of the Appeal and C.Fee Payable be
59 D-LAA/38681/2025 SWAYAMBHU 2025-10- correctly furnished and Put up there after for
MISHRA,A.S.C 31
further S.R.
6-RECEIPT SHOWING SERV.COPY TO
SRIMAN ARPIT 2025-10-|AG/CG/IT/CT/ETC.NOT FILED.
60 D-WP(C)/44532/2025 MOHANTY 31
1. Page no. 12 Annex-2 not exhibited
D- DALIRANI 2025-10-|. .
61 |BLAPL/33398/2025 |BEHURAY 31 ) page 12 13 not legible.
62 D- DALIRANI 2025-10-11) P. S. case no.,C.T. case no. and Name of the
BLAPL/33399/2025 [BEHURAY 31 trial court not mentioned in Rejection order.
20-VERNACULAR CERTIFICATE NOT
63 D- PREETAM 2025-10- FURNISHED.
CRLMC/33371/2025 MISHRA 31
1. Nomenclature not furnished in V.nama
UMESH o .. . .
64 D-WP(C)/44533/2025 CHANDRA §(1)25—10— 1. {)tlsltlrlct %alllmifo(f th.e:t petitioner in cause title
BEHURA not tally with affidavi
PRASANTA 2025-10- |, . L
65 D-MATA/41082/2025 KUMAR SAHOO 31 Period of Delay 25 days 2.Code not indicated
Put up for Further S.R after Valuation and
66  D-RSA/38062/2025 |SURANTAKUMARZ025-10-/0 oo Payable and Paid correctly stated in the
NAYAK 31
Appeal Memo
ANJAN KUMAR  |2025-10- . . . .
67 D-CMP/44536/2025 BISWAL 31 Status of parties not mentioned in cause title.
68 D-WA/44636/2025 GOURI MOHAN  [2025-10- Put up for SR after filing of c. copy of
RATH 31 impugned order.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
NARASINGHA 2025-10
69 D-WP(C)/44209/2025|CHARAN 31 ~ " |Synopsis and date chart not mentioned in the
MOHANTY Index.Name of the Adv not mentioned capital
letter in the v.nama..Petition not correctly
addressed to Honorable Court
ASHOK KUMAR  |2025-10- | Welfare fund of Rs . 50/- not paid.L.A.A. fee
70 D-CMP/44136/2025 PATTANAYAK 31 not paid.
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SASWAT 2025-10- |Legible copy of page no. 27 to 30 are to be
71 D-WA/44656/2025 DAS.A.G.A 31 filod.
11-NEAT,LEGIBLE ATTESTED
KODANDA 2025-10- ANNEXURES NOT FILED.
72 D-WP(C)/44693/2025 KUMAR BHUYAN 31
1. Page no.15 not neat and legible.2. Writ
Petition not page marked in Index.
2025-10- Put up for further S.R after Payment of C.Fee
73 D-RSA/44683/2025 |BUDHIRAM DAS 31 of Rs.1143/- for computing the period of
limitation.
74 D- MANAS RANJAN |2025-10-|1. pending before the court mentioned in the
BLAPL/33474/2025 KHATUA 31 cause title not tally with Rejection order.
CHANDAN 2025-10- Date of representation vide Annexure-8 not
5 D-WP(C)/44373/2025 KUMAR SAHOO |31 correctly mentioned in Index and Petition.
10-SUBJECT CODE NOT
SUKANTA KUMAR|2025-10- FURNISHED/INCORRECTLY
76 D-WP(C)/44308/2025 MISHRA 31 MENTIONED
D. 2025.10. COPY OF ORDER DATED 06.05.2025
77 CONTC/44733/2025 ADV. 31 PASSED IN CONTC. NO.912/ 2025 WITH
CT BE FILED. THEN PUT UP FOR SR
.Date of Letter under Annexure-5 does not
78  |D-WP(C)/44822/2025 RISHORE RUMAR |2025-10- tally with para-1 of the petition.2.Page nos.23
MISHRA 31
24 not filed.
1. Age and name of Husband of Deponent not
79 D- DEEPAK RANJAN (2025-10- |mentioned. 2. Address of Deponent in C.T.
ABLAPL/33414/2025 PARIDA 31 and Affidavit not tally. 3. Name of Deponent
mentioned in page 11 not correct
DURGA PRASAD [2025-10-|Code Wrongly indicated 2.Date of judgement
80 D-CRLA/22166/2025 PRADHAN 31 wrongly furnished in para-5 of page-5
BIKASH 2025-10- .
81 D-CRLA/33464/2025 CHANDRA PARIJA 31 1-Para-G of ground not available
0 D- SURYAKANTA 2025-10- {/.II’\Ietltlonerd I\\I;)SN 13 and 16 l;ave not1 signed in
ABLAPL/33372/2025 DWIBEDI 31 e ang v, TNdha are fot propetly
stamped
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
23 D-WP(C)/44237/2025 SANTOSH KUMAR [2025-10-
MISHRA 31 P . )
aragraph not correctly mentioned in the
affidavit and also I.A of the affidavit.
84  |D-WP(C)/44374/2025 g\;ﬁ:NA KUMAR §(1)25-10- Legal asst.fee Rs.10.00 not paid in V.Nama
D- PRASANTA 2025-10-|. . ) ..
85 BLAPL/33390/2025 |[KUMAR JENA 31 1) Annexure -2 not mentioned in the petition.
26 D- ROHIT RANJAN  [2025-10-|Name of P.S. not mentioned in the address of
ABLAPL/33410/2025 RAY 31 the Petitioners in C.T
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
SANTOSH KUMAR [2025-10-
87 |D-WP(C)/44228/2025 MISHRA 31 Paragraph not correctly mentioned in the
affidavit..Petition not correctly addressed to
Honorable Court
88  |D- SIVA SANKAR  [2025-10-/20-VERNACULAR CERTIFICATE NOT
ABLAPL/33546/2025|CHAINI 31 FURNISHED.
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Legible copy of page no. 11 to be filed.
SIRISH CHANDRA 12025-10- 1-COURT FEE IS DEFICIENT.
89 D-WP(C)/44230/2025 TRIPATHY 31
D.C.Fee of Rs.12/- not paid.
90 D-WP(C)/44669/2025 SHASHI BHUSAN 2025-10- Anpe;xtures not correctly mentioned in the
JENA 31 petition copy.
1. Page marking of Bail Application and
D. ANANGA KUMAR 1025-10- Annexgre 1 in the Index not correct. 2. que
91 ABLAPL/33397/2025/0TTA 31 of Pet. in C.T. not tally w1‘th the signature in
Vaklatanama and Affidavit. 3. Annexure 2
page 12 18 20 and 24 not legible.
92 I(?-ONTC/44655/2025 ADV. 5(1)25_10_ sl.no.4 of affidavit not proper
93 KBL APL/33550/2025 CHIRANIJIB ROUT 3(1)25 10 Anx-1 not page mark in Index.
94 D- SURYAKANTA 2025-10- |i)age of the petitioner in cause title not tally
BLAPL/33232/2025 |[DWIBEDI 31 with Rejection order.
95 BE)NTC 1446082005 |APV- 3?25_10_ sl.no.5 repeated in petition
AU fee Rs 2.25/- to be paid. 2. Provision of
96 D- ADV 2025-10- Law In correct. 3.Code Not furnished 1)
CMAPL/43241/2025 ' 31 Synopsis and date chart not filed. ii)
Reference certificate not furnished.
97 |- JAGABANDHU  12025-10-/ e 1 not marked
ABLAPL/33417/2025SAHU 31 ’
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
D- PRADEEP KUMAR [2025-10-
98 1. Year of F.I.R. under Annexure-1 does not
BLAPL/33500/2025 |KUNDU 31 tally with para-1 of the petition.2. As per
rejection order Under Annexure-2,the name of
the Lower court does not tally with petition.
1. Synopsis and Date chart not alphabetic
DURGA 2025-10- paginated in Index.2. No. of notice under
99 D-WP(C)/44783/2025 PRASANNA SR
MISHRA 31 Annexure-3 doeg not tally with Index and
para-5 of the petition.
100 D- DEBI PRASAD 2025-10- |Put up for SR after redacting the name of the
ABLAPL/33553/2025 DASH 31 informant.
7-VAKALATNAMA NOT PROPERLY
DR. JITENDRA 2025-10- STAMPED,EXECUTED,ACCEPTED.
101  |D-WP(C)/44635/2025 KUMAR LENKA 131
Date not mentioned in the v.nama.
6-RECEIPT SHOWING SERV.COPY TO
JAGAMOHAN 2025-10- AG/CG/IT/CT/ETC.NOT FILED.
102 |D-WP(C)/44588/2025 PATTANAIK 31
1. Prayer of the petition i.e. page no. 18 not
filed.
D- 2025-10- [Name of the petitioner wrongly mention in
103 | ABLAPL/33555/2025 CHIRANIIB ROUT 5 affidavit.
104 |2 BIRAJAPRASAD 12025-10- |, e vure 1 not properly page marked
ABLAPL/33346/2025 NANDA 31 '
105 |D-WP(C)/44836/2025 ?i?\l%UAPRASAD §(1)25—10— .Subject Code Not Furnished .
106 D- DUSHMANTA 2025-10- |I.Petition not correctly addressed to
BLAPL/33490/2025 |SAHOO 31 Honorable Court
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D- 2025-10- o .
107 CRLREV/33385/2025 PRADIPTA BEURA 31 Authentication fee of Rs15.95 /- not paid
BIBHU PRASAD  |2025-10- synopsis and date chart not mentioned in the
108 |D-WP(C)/44829/2025 PANDA 31 ndex.
109 D- AMULYA RATNA 2025-10-|14-NOT PROPERLY INDEXED.
BLAPL/33486/2025 [PANDA 31
D- ACHYUTANANDA [2025-10- .

110 CRLREV/33363/2025 PATTANAIK 31 Put up SR after filing the C. copy of Annex-5
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

111 |D-WP(C)/44824/2025 ﬁi%?H KUMAR 3(1)25_10_

1. Synopsis and Date chart not alphabetic
paginated in Index.

112 D- SIDHARTHA 2025-10-|1)Age of the petitioner no. -3 and opp. party

ABLAPL/33518/2025 SANKAR RAY (2) |31 no.-2 not mentioned in cause title.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
BIBHU PRASAD  |2025-10-|1S1.no.5 not mentioned in the petition.

113 ID-WP(C)/44831/2025 PANDA 31 2.paragraphs not correct in declaration of
affidavit.3 . petitioner no.3 is a minor he is
represented through petitioner no.1 not
mentioned in v.nama
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

114 [D-WR(C)/44350/2025 AN RUMAR - 2023-10-

Paragraph not correctly mentioned in the
affidavit.
DEBASHIS 2025-10- |The discrepancy in the name of O.P No-3 as

115 |D-CMP/44605/2025 NANDA 31 per Trial Court be reconciled

116 D- RAJIV KUMAR 2025-10- [Put up SR after filing the c. copy of Annex -1

CRLREV/33380/2025MAHANTA 31
1) Status of the appellants not furnished. i1)
Cause title in wp(c) no. 2253/2024 to be
117 |D-WA/44895/2025 [MANOJKUMAR —2025-10- filed.iii)Put up for SR after disposal of L.A.
PANDA 31 . . . .
filed for dispensing with c. copy of impugned
order.
Paragraph not correctly mentioned in the
118 |D-WP(C)/44748/2025 BIPLABAPB. - 2025101 o0 0ot Serial no-3 in LA of the affidavit not
BAHALI 31 .
correctly mentioned.
SUSANTA KUMAR [2025-10-

119 | D-WP(C)/44668/2025 JETHY 31 Page 35 not neat
Relationship not mentioned in the

120 |D-WP(C)/44337/2025 > DPHANT 2025-10-1, fhidavit. Serial no 5 in LA of the affidavit not

SARANGI 31 .
correctly mentioned
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2025-10-

21 criMes33320/2025 (AVIIT PAL 31 1. Paragraph no. not correctly furnished in the
petition. 2. paragraph no. not correctly
furnished on declaration in [.A.

SRINIVAS 2025-10- o o

122 |D-WP(C)/44060/2025 MOLANTY 31 Rs. 6/- not paid in IA petition

SUSANTA KUMAR |2025-10-
123 | D-WP(C)/44614/2025 JETHY 31 Page 33 not neat.
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D- 2025-10- 19-UNDERTAKING FOR NON FILING OF
124 CRLMC/33355/2025 ANIRUDHA DAS 31 TRANSLATED COPY NOT FILED
BIPLABA P.B. 2025-10- .. .
125 |D-WP(C)/44684/2025 BAHALI 31 This may be registered as a C.M.P
23-NOMENCLATURE NOT CORRECTLY
126 |D-WP(C)/44185/2025 ASIT KUMAR DAS 727107 FURNISHED .
This case may be registered as CMP.
UMESH 2025-10- 1. District name of the petitioner in cause title
127 | D-WP(C)/44540/2025|CHANDRA 31 not tally with affidavit. 2. Synopsis page
BEHURA repeated twice.
JIBANKANTA 2025-10- [Paragraphs not correctly mentioned in
128 ID-WP(C)/44826/2025 p \ rrANAIK 31 declaration.
D- SANJIB KUMAR  [2025-10- . . ..
129 BLAPL/31605/2025 BHANJADEO 31 ST case no not furnished in BLAPL petition.
130 D- PRIYA RANJAN 2025-10-|1. Nomenclature not correctly furnished SI.
CRLMP/33463/2025 |SINGH 31 no.3 in Index.
11-NEAT,LEGIBLE ATTESTED
P AJAYAKUMAR  [2025-10- ANNEXURES NOTFILED.
ABLAPL/33465/2025 PRADHAN 31 1 . .
. paragraphs not correct in declaration of
affidavit. 2. page no.8 not neat.
BANSHIDHAR 2025-10- [Page no.22 not neat and legible.2.petitioner
132 ID-WP(C)/a4243/2025 g s pa paTHY 31 nos.2 and 3 not executed in V.nama.
133 |D-WP(C)/44522/2025 SUDIPTO PANDA, [2025-10-|1. Address of Honorable C.J.not correctly
C.G.C 31 mentioned.
1 .Page no 44 45 are double page mark in
PRONOY 2025-10- . © .
134 |D-WP(C)/44516/2025 MOHANTY 31 annex—l‘ 2 Prqper page mark in index in
connection with annexures
ALOK KUMAR 2025-10- .
135 |D-WP(C)/44278/2025 MOHAPATRA 31 Page n0.69 not neat and legible.
JAGAJIBAN 2025-10- .
136 |D-CMP/44894/2025 PRADHAN 31 Age of op 4 not correctly furnished.
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